ANNEXURE-7

NAME OF THE CORPORATE DEBTOR: TULSI EXTRUSIONS LIMITED;
DATE OF COMMENCEMENT OF LIQUIDATION: 24.06.2020;
LIST OF STAKEHOLDERS AS ON: 24.06.2020 (updated on 03.10.2020)

LIST OF OTHER STAKEHOLDERS, IF ANY (OTHER THAN FINANCIAL CREDITORS AND OPERATIONAL CREDITORS)

(Amount in )

Pradip Jasraj (Promoter / 20.07.2020 [ 2550000.00 2550000.00 Directors No
Mundhra Director) Remuneratio
n and other
Dues
Sanjay (Promoter / 13.07.2020 | 4923527.00 4923527.00 Directors No
Ramgopal Director) IRemuneratiol
Taparia n and other
Dues
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